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. (b) what amount Government pro-
Pose to invest fOr a~ o  tOl.\rist 
attraction, separa.tely? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHEl A P. 
SHARMA)': (a) Althou,gh ~ e is 
1110 such proposal in the Central 
sector, it is understood that the Stolte 
Government has constituted under 
their Tourism Department a council 
for tourism development in the U.P. 
Hill areas namely Raj'ya Paryatan 
Vikas Parvatiya Kshetra Parished in 
March' 1980 and also Regional Hill 
Deveiopment Councils' namely 'Pra-
bhagiYa Salahakar Samiti, Kumaon 
Region. and Prabhagiya a a ~a  

'a ~ GarhwJ.l Region, in 1979 f:)r 
promotion Of tourism hi the' Uttar 
Pradesh hill areas. 

(b) As the U.P.. hill areas offer 
ample opportunities for trekking,' it 
is Proposed to develop trekking 'faci-
llties/promote trekking tours in ~ e 

V.p. hills. The State Government ha:; 
been requested to send their proposals 
in this rega.rd and investment to he 
made will depend on the proposals 
e e~ e  and availability of resaurcps 
in the Central Sector. 

Proposal to lift ban on import (If 
o o a ~ instruments and 

equipments 

8648. SHRI SUBHASH ,CHANDRA 
BOSE ALLURI: Will the Mini,ster of 
COMMERCE be pleased to state: 

(a) whether Government have de-
cided to lift the ban imposed on im-
port of photographic instruments and 
equipments; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRr KHURSHED ALAM KHAN): 
(a) and (b). Photographic instru-
e e ~  were taken out of 
the Banned list af Capital Goods in 
the Import o1 ~y under the Ministry 
Of Commerce Public Notice No. 7-
ITC(PN)/81 a ~  the 24th February, 
1981. Applications for their import 
by actual Users can accordingly be 
considered on merits baving regard to 
indigenous production. 
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~ plant at Ratnagiri 

. 86'50. SHRI S_ B. PATIL: Will' th·:;, 
Minister of STEEL AND MINES be 
pleased ta state: 

(a) whether it is a fact that his 
Ministry has the proposal of includ-
ing alUminium plant at Ratnagiri in 
the Sixth Five Year Plan, was· d.is-
cussed with the Planning Commis-
sion; and . 

(b) if so, the outcome of the said 
discussion? 

THl!; MINISTER OF COMMERCE' 
AND STEEL' AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and 
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(b) The Ratnagiri aluminium project 
was among the projects reviewed with 
the "Planning Commission in connec-
tion with the formulation of the 
Sixth Five Year Plan. The review 
showed that the project would not ba 
economic unless sizes of the plants 
were scaled up and a more modern 
technology which saved on energy 
consumption W\iS adopted. It was, 
therefore, decided to conduct further 
explorations in the area with. a view 
to establishing additional reserves of 
bauxite required to sustain a larger 

~ alumina plant, Depending on the 
, results of the exploraflon and avail-
ability of adequate power, a decis(.)ll 
will be taken. 

Reorganisation of L.J.C. 

8651. SHRI R. L. BHATIA: Will thE' 
Minister of FINANCE be pleased t:.> 
state: 

(a) e~ e  the scheme to reorga-
nise the Life Insurance Corporatioll 
of India into five independent units 
has since bee'n worked out in hIs 
Ministry; 

(b) if so, its broad outlines; and 

(c) if not, how long will it take to 
do needful and give the scheme final 
shape? 

T ~' T  MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) to (c). 
Details of the scheme to give ~ '  

to the deciSion to reorganise the Life 
Insurance Corporation of India are 
being worked out on a priority basis, 
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1976-77 60,030 57,224 

1977-78 66,339 63,685 

1978-79 53,698 52,083 

1979-80 40,172 35,166 

1980-81 136,828 
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